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By V.K.Majotra, Member(A):

The learned counse!l for the petitioner

reguests to withdraw the CP with Jliberty to

afresn Contempt Petition in case the respondents

10t impiement the orders of this Court dated

01.08.2001t in OA N0,2208/2000 even on expiry of

months therefrom.

In view of the statement made by

[AS]

iearned counsel for the petitioner, the CP

dismissed as withdrawn with Tiberty as prayed for.
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